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,AcTION TAKI!N ON REPoaT OF THE 

COMMISSION OF INQ.UIRY INTO 

PoLLUTION OF GANGES WATER 

Sbri D. R. ChaVlUl: I beg to lay on the 
Table a statement regarding the action taken 
on the recommendations contained in the 
Report of the -Commission of Inquiry ap-
pointed by Government of India to enquire 
into the ceuses of pollution of waters of 
River Gange. near Monghyr (Bihar) during 
February-March" 1968. [P/QClId ill Li-
brary. See No. LT-3166/70]' 

13.03 hra. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

(i) MINUTES 

Shri M. B. RaDa (Broach): I beg to 
lay on the Table the following Minutes of 
the sittings of the Committee on Public 
Undertakings : 

(I) Minutes of the sittings relating to 
the Sixty-second Report on the Cen-
tral Road Transport Corporation 
Limited. 

(2) Minutes of the sittings relating to 
the Sixty-third Report on the Na-
tional Industrial Development Cor-
poration Limited. 

(U) SIXTY SBCOND AND SIXTY-THIRD 
REPORTS -

, Shri M. B. Ru. : I beg to present the 
following Reports of the Committee on 
I'gbHc, U:ndertakings : 

(I) SixtY-secona Report on the Cen-
tral Road Transport Corporation 
'Limited. 

'(2) Sixty"ihird ~  on the ~  
'Industrial Development Corpora-
don Limited. 

~--

13.04 bra: 

THE Lox SABHA ADJOUaNml 1'0* 
. ~ .. ~ LUNCH'TILL FOURTBEN OF 

THECLOCX 
.. ~ , 

THB Lox SABHA RB-ASSBMd'LED AFTER 
LUNCH AT SIX MINUTES PAST 

FOURTBIIN OF TBB 

CLOcx 

[MR. DEPUTY-SPBAXBR IN THE CHAIR] 

Mr. Deputy Speaker: Shri S. M. 
Krishna may now continue hi. speech. 

Shri S. M. BllDerJee (Kanpur) : Before 
Sri S. M, Krishna speaks, I shall make 8 
submission. Today, 65 volunteers from 
Manipur, under the banner of the Communist 
Party of India, came here to present a 
petition to the Han. Speaker, demanding 
Statehood for Manipur. It is most un-
fortunate as they wero not allowed to do 80. 
The other day, the Speaker had accepted a 
silnilat petition from the citizens of Delhi 
and the members of the Metropolitan Coun-
cil. But here, when they came to the Boat 
Club and the Members of Parliament, Shri 
Meghachandra, Shri Dhireswar Kalita and 
Shri J. M. Biswas wanted to meet them 
and treat them, they were stopped there, and 
I am told that 53 Volunteers have been arrea-
~  This petition is a very harmless ana, 
and they have congratulated the Speaker •••• 

Mr. Deputy-Speaker: He cannot pre-
sent a petition in this manner ....... . 

Shri S. M. Banerjee: I am not present-
ing it. 

Mr. Deputy-Speaker: He cannot pre-
sent a petition unless he has been permitted 
to do so. 

Shri S. M. BanerJee: I am sending it to 
you. You are the Speaker now. The 
Deputy-Speaker is the Speaker when he is 
in the Chair. 

Mr. Deputy-Speaker: But I cannot re-
ceive a petition in the Chair. 

Shri S. M. Buerjee :  I am giving it to 
your ~  

~ Deputy-Speaker : Lt.t him please 
follow the rules. I cannot receive a 
petition sitting in the Chair. I can do 
that'ia my Chamber. 


